GOVERNMENTOF INDIA
MINISTRY OFFINANCE
DEPARTMENTOF FINANCIAL SERVICES
LOK SABHA

STARRED QUESTION NO. *139

TO BE ANSWEREDON THE 1T JULY 2019/ ASHADHAI10, 1941(SAKA)
Merger of Banks

*139.SHRISU. THIRUNAVUKKARASAR:

Willthe Ministerof FINANCEDbe pleased to state:
() whetherthe Governmenthas takena decision to merge VijayaBank and

DenaBank withBank of Barodaand if so, the detailsthereof;

(b) whetherthe Governmenthas also taken a decision to close down many
branches of VijayaBank and Dena Bank across the country,if so, the total
numberof branchesto be closed down and total numberof employeeslikely
to lose theirjob as a result thereofand

(c) whetherthe Governmentproposes to take necessarysteps to protectthe
jobs of these banks’employeesand if so, the detailsthereof?

ANSWER

The Finance Minister
(SMT. NIRMALASITHARAMAN)

(a) to (c): A Statementis laid on the Tableof the House.



STATEMENT FORLOKSABHASTARRED QUESTIONNO. *139FOR
15T JULY 2019REGARDING“MERGER OF BANKS”BY SHRI SU.
THIRUNAVUKKARASARVIEMBER OF PARLIAMENT.

(a) to (c): The Banking Companies (Acquisitionand Transfer of Undertakings)
Acts of 1970 and 1980 providethat the CentralGovernment,in consultationwith
the Reserve Bank of India (RBI), may make a scheme, inter alia, for the
amalgamationof any nationalisedbank with any other nationalisedbank or any
other banking institution.With a view to facilitate consolidationamong public
sector banksto create strongand competitivebanks that may serve as catalystsfor
growthwithimprovedrisk profile of the bank, Governmentafter consultingRBI,
had writtento Bank of Baroda (BoB), VijayaBank and Dena Bank that they may
consider amalgamation of the three banks. After consideration of the
amalgamationghe Boards of BoB and VijayaBank gave theirin-principleapproval
and the Board of Dena Bank recommendedamalgamation.After consideringthe
inputs of banks and RBI, Government gave in-principle approval for the
amalgamationof BoB, VijayaBank and Dena Bank. After obtainingRBI inputs,
Governmentnotifiedthe Amalgamatiomf VijayaBank and Dena Bank withBank
of Baroda Scheme, 2019. Vijaya Bank and Dena Bank were accordingly
amalgamatedinto Bank of Baroda witheffect from 1.4.2019.

BoB has apprised that no branch has been closed, and that no employeehas lost
his or her job as a resultof the amalgamationFurtherto safeguardthe interestsof
employees,the scheme envisages that the pay and allowancesof employeesof the
Vijaya Bank and Dena Bank shall not on overall basis be less favourable in
comparisonto what they wouldhave drawn in their respective banks immediately
before the amalgamation.



